
HIGH COURT OF MANIPI.IR
AT IMPHAL

NOTICE

No. H('M/D-;10/2022-Sect.i l.l I 5.1 lrnphal. the 4tr' ltly-2024

RU: DESIGNATION OF SENIOR ADVOCA-I'E

In pursuance of' Notiflcation No. llCMi D-.10/2021-Sect./551.1-29 clatecl 04.0i.2()l-l
and subsequent Notil'ication No. tl('M/D-40/2022-Scct./7839-55 dated 0-l.t)4.202-1.

applications/proposals seeking designation as Senior Advocates have been received.

ANNEXURE-A is the list of Advocates wlrose cases have been det'errecl r'ide this Rc'gistrr's

Notitlcation No. I-lCM/D -4012022-Sect./280,1 dated 2l .02.202-1. ANNt-\trRt--l] is thc lrst ot'

Adl'ocates who har,'e subrnitted ne,,r, appIications/proposaIs.

In terms of Rule 7(3) of the IIigh Courr of Marripur (Designation ol'Senior Aclvocates)

Rules.2022. -(Lrggestions/r'ieus. i1'an1. of other stakeholders in the proposed dcsigrration ot'

Scnior Advocate. who lrave applied for conf-errnent oldesigrtation as Senior Advocate. are

ini ited lirr consideration b1 tlre Perrnanent Comrnittec- fbr Desigrration ot'Senior Advocate firr
purp()se ot'scrutirrr arrd assessrlerrt ol the applicatiott so receivecl.

Suggestionsi vicrr,s. it'any. accom;larticd h1 r'eritlable rnaterial mal be suhrnitted to the

Secretariat of the l)ernranent ('ornrnittee lirr [)esignation ol'Senior Advocate. addressed to the

Registrar (.ludl.). High Coun ol' Manipur/Mernber ot' the Secretariat: Cornnrittee lirr
Dcsignation of Senior Advocatq,. either via ernail at registrar.hcmimphal(a'gor'.in or in hard

colr-\. on irr betbre 17-07-2021.

Encl.: ANNEXURE-A & B (List of Atlvocates)

,//- r+t
(KH. A.rrralNcu)

REGISI-RAR (.rt it)1.)/Mr_M BER.
Secretariat: Perrnarrent ('onrrrrittcc lilr

Designation ol Senior Advocate

Copy'to:-

l. 'Ihe Principal Secretarl' to Horr'ble I'he Chief .lustice. High Court of Manipur.
2. The P.S. to Hon'ble Mr..lustice A. Birnol Sirrgh..ludge. Fligh Courtof Manipur.
3. The P.S. to Hon'ble Mr. Justice A. Guneshrvar Sharma..ludge. Fligh ('ourt of'

Manipur.
4. The P.S. to Hon'ble Mrs..lustice Gohrei Gaiphulshillu Kabui,.ludge. High Court of

Marripur.
5. The Advocate General, Manipur.
6. The Clhief Vigilance Comnrissioner. Manipur.
7. The RegistrarGeneral, High Courl of Manipur.
8. The Cornnrissioner (Law), Government of Marripur.



9. All the District & Sessions Judges/Farnily Court Judges/ Special .ludge (ND & PS).
Marripur/Member Secretarl'. MASI-SA/ P.O.. Revenue'Iribunal/MACT. Manipur/
Special .ludge (ND&PS) (F'IC). Manipur/Additional District & Sessions Judges/
Additional Sessions.ludge (Crime Against Wornen). Manipur.

10. The Chairrnan. Bar Council of Manipur.
I l. The President. High Court Bar Association of Manipur.
12. The President. All Manipur Bar Association.
13. All Members of the Secretariat: Permanent C'ommittee fbr Designation olsenior

Advrtcate.
l't. I'he Svstem Anal-lst. High ('ourt of'Manipur. I'le is requested to upload the norice

in the High Court's official website.
15. Notice Board.
16. Concenred File/Guard File.



ANNEXTIRE-A

LIST OF ADVOCATES WHOSE CASES HAVE BEEN DEFERRED

Sl. No. Name of the Advocates

I Smt. Thoudam Sobhana Devi

2 Srrt. Aribam Noutuneshwari Devi

1J Shri Sanouiam Shyamcharan Singh

4 Shri Khaidem Santa Singh

5 Shri Haobam Tarunkumar Singh

6 Shri Sagolsem .Tasobanta Singh

7 Shri Rarry Mangsatabarn

8 Smt. Momota Devi Oinam

9 Shri Ashangbam Jagjit Singh

l0 Shri Serto Thangrenchao Kom

ll Shri Moirangthern Gunedhor Singh

t2 Shri Naorem Urnakanta Sirtgh

l3 Shri Sarangthem Suresh Singlr

l.+ Shri Samarjit Hawaibam

r5 Shri Salam Samarjeet Singh

r6 Shri Waikhom Darakeshw'or Singh

t7 Shri Athouba Khaidem

l8 Shri Umakanta Singh Rajkumar

-4/,r



ANNEXURE-B

LrsT oF AqvocATEs, wHo HAVE SUBMTTTEp NEW APPLTCATTONS/

PROPOSALS FOR DESIGNATION AS SENIOR ADVOCATE

Sl. No. Name of the Advocates

I Shri Ch. Robinchandra Singh

2 Shri Shirnreisharrg Yangya

-) Shri Naorern Surendra.iit Singh

1 Shri N. Biren Singh

5 Shri Larnabarn Anarrd Singh

6 Shri Ajoy Pebarn

7 Shri Tayeniam Momo Singh

8 Shri .luno Raharnan Singjakhangbarn
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